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GOA, DAMAN AND D1U APPROPRI-
ATION (SECOND VOTE ON AC-

COUNT) BILL, 1979*

THE MINISTER OF STATE IN 

THE MINISTR OF FINANCE (SHRI 

SAT1SH AGARWAL: Sir, I beg to 

move for leave to introduce a Bill to 

provide for the withdrawal of certain 

sumg from and out of the Consolidated 

Fund of the Union territory of Goa, 

Daman and Diu for the services of a 

part of the financial year 1979-80.

MR.  DEPUT-SPEAKEiR-  Please 

point out the printing errors

SHRI SATISH AGARWAL: sii, the' 

last figure m the grand total on page

4 of the Schedule given as 44,58.1200 

should be read as 44,58,12,000.

MR. DEPUT-SPEAKER - One ero 

is missing here,

SHRI SATISH AGARWAL: es, one 

ero is missing. But it is very much 

material when it is at the end.

MiR. DEPUT-SPEAKER: And there 
are some other small mistakes also 
which will be corrected, I suppose.

The question is:

That leave be granted to intro 
duce a Bill to provide for the with-
drawal of certain sums from and out 
of the Consolidated Fund of the Uni-
on territory of Goa, Daman and Diu 
for the  services of a part of  the 
financial year 197,̂-SO.

The motion u'as adopted.

SHRI SATISH AGARWAL: Sir, I
introduce the Bill.

14*01 bra.

MOTION RE. TWENT-THIRD AND 
TWENT-FOURTH REPORTS OF THE 
COMMISSIONER FOR SCHEDULED 
CASTES AND SCHEDULED TRIBES 

—CONTD.

MR. DEPUT-SPEAKER. Now, we 
will take up further consideration of 
the following motion moved by Shri 
Dhanik Lai Mandal on the 9th May,
1979, namely:—

That this House do consider the 
Twenty-third and Twenty-fourth Re-
ports of the Commissioner for Sche-
duled Castes and Scheduled Tribes 
for the years 1974-75,  and 975-7t 
and 1976-77, laid on the Table of the 
House on the 1st March, 1978 and 
9tb May, 1978 respectively.

Now, Mr. KureeL
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14.5.1979.

tIntroduced with the recommendation of the President.


